
ACT NO: X I  OF 1900. 

(~ecei ;ed  the assent of the Governor General on the 2411 
August, 1900.) 

An Act further to amend the Indian Limit- 
ation Act, 1877'. 

W H E R E A S  it  is expedient further to amend the 
XV of 1877. Indian Limitation Act, 1877 ; I t  is hereby enacted 

as follows :- 
I. (I) This Act may be called the Indian Limit- Short title and com- 

ation Amendment Act, 1900 ; and mencemont. 

(2) It shall come into force at oncc. 
2. After No. 146 of the second schedule to the Additionto 

second sched- Xv of 1877. Indian Limitation Act, 187'7, the following shall be .Ie, Act =V, 
inserted, namely :- 1877, 

1468. By or on behalf of any 
local authority for possession of 
any public street or road or a.ny 
part thereof from which i t  has 
been dispossessed or of which 
it has discontinued the posses- 
810n. . 

Thirty years . 

1 

The date of disposses- 
sion or discontinn- 
ance. 


